
 73477  Developments
 in,  ABSADHA  29,  689  (SAKA)  Madhya  Pradesh  (8t.)  13412

 बार्डर  छापने  रोक  चिया  है,  उसके  चिना  देश
 की  इंजीनियरिंग  इंडस्ट्री  कान  नहीं  सकतीं

 जौर  इस  से  प्राइवेट  सेक्टर  को  बहुत  नुकसान
 होगा  ।

 स्त  में  मैं  स्माल  स्केल  इंडस्ट्रीज  के

 बारे  में  कहना  चाहता  हूं  7  इसकी  तरफ़

 सरकार  को  विचार  करना  चाहिये,  उसको

 ज्यादा  से  भ्या दी  बढ़ावा  देता  चाहिये  ताकि
 छोटे  छोटे  कारखाने दार  ऊपर  उठ  सकें  और

 उन्नति  कर  सके  |

 70.55  hrs.

 STATEMENT  RE  ABOLITION  OF
 EXCISE  DUTY  ON  NEWSPRINT

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  I
 should  like  to  make  the  following
 statement.

 To  give  further  relief  to  the  news-
 paper  industry  the  Government  have
 decided  to  abolish  with  immediate
 effect  the  excise  duty  of  Rs  50  per
 metric  tonne  on  Nepa  newsprint  and
 the  countervailing  duty  of  a  similar
 amount  on  ymported  newsprint.

 6.554  hrs.

 SRATEMENT  RE.  DEVELOPMENTS
 IN  MADHYA  PRADESH

 The  Minister  of  Homo  Affairs  (Shri
 ¥.  B.  Chavan):  Mr.  Speaker,  Sir,  in
 deference  to  the  wishes.  oe

 __  आओ  जाज  फरनेस्टीस  (बम्बई-दक्षिण)  :

 प्रत्यक्ष  महोदय,  मेरा  व्यवस्था  का  प्रश्न  है।
 व्यवस्था का  प्रश्न  यह  है  कि  जो  मामला  प्रभी
 पाप से  रहे  हैं,  यह  एडजार्तमेंट मोशन  के  नोटिस

 के  ऊपर ले  रहे  हे।  हम  यह  चाहेंगे कि  जिनके
 नाम  से  एडजानैमेट  मोशन  दिया  गया  है,

 उनकी  शोर  से  यह मामला  उठाने  दिया  जाय
 कौर  एडशजान॑मेट  के  रूप  मे  ही  इसको  लें  1

 Mr.  Speaker:  x  will  come  to  it.

 Shri  ¥.  B.  Chavan:  In  deference  to

 the  following  message  from  him:

 “Following  the  defection  of  36
 Members  of  the  Congress  Party
 in  the  Assembly,  there  was  an
 allegation  of  intimidation  and
 wrongfu)]  detention  of  Members  of
 the  Assembly  Two  of  the  signa-
 tories  to  the  defection  stated  that
 they  signed  under  duress,  In  view
 of  the  state  of  general  tension  and
 abnormality,  the  Chief  Minister
 requested  the  Governor  to  con-
 sider  proroguing  the  House  for
 the  present  After  fu]  considera-
 tion  of  the  letter  of  the  Chief
 Minster  and  the  attendant  cir-
 cumstances,  assessing  the  require-
 ments  of  correct  Parliamentary
 Practice,  the  Assembly  session  for
 the  present  was  prorogued  in  the
 interest  of  proper  functioning  of
 the  Parliamentary  democracy...”
 (Interruptions)

 भरी  हुकुम  लाद  कह बाप  (उज्जैन)  :

 यहां के  राज्यपाल  क्या  मुख्य  स्त्री  के  गुलाम  हैं
 या  काग्रेस  के  गुलाम  हैं  ?

 Mr,  Speaker:  We  have  got  a  long
 way  to  go  This  3९  not  the  way.

 डा०  राम  मनोहर  लोहिया  (कन्नौज)  .

 कया  भ्रापकी  राय  में  ब  बहुत  दिन  तक

 विधान  सभा  वहा  खत्म  रहेगी  ?  लॉंग-बे-टु-गो
 बा  या  मतलब  है  ?

 अं!  हुकम  खुद  कबाब  :  यह  प्रजातंत्र
 की  हत्या  की  जा  रही  है  1

 पहले  एश्जनेमेट  मोशन  लिया  जाये,
 उसके  बाद  स्टेटमेंट  होना  चाहिये  ।
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 ‘77  hare.

 Me,  Speaker:  Why  don't  you  leave
 it  to  me.  I  have  recesved  notice  of
 adjournment  motion,

 Ghwl  Gasendranath  Dwivedy  (Ken-
 -drapera):  What  about  the  statement?
 Let  ug  hear  him;  he  has  started.

 शी  हुकम  अनन्द  कछु वाद  :  हम  उनका
 भाषण  सुनता  नहीं  चाहते  |  ऐडजनेमेट  मोशन
 लिया  जाये  ।

 Shri  Bal  Raj  Madhok  (South  Delhi):
 ‘We  would  hke  to  hear  his  statement

 Mr.  Speaker:  Let  us  hear  the  state-
 ment,  Then  I  am  going  to  allow  hum.
 That  is  how  I  am  trying  to  proceed.

 sft  हुक्म  क  कुबा  :  क्या  लाखों
 शक्य  दे  कर  लोगों  को  खरीदा  जयेगा  ?

 sening  tension  and  help
 Assembly  to  arrive  at  vital  deci-
 aions  in  an  atmosphere  of  nor-
 mality"

 ger  we  कछवाय  :  राज  प्रजाति

 की  हत्या  हो  रही  है  |  इसे  बर्दाश्त  नही  किया

 जायेगा  ।

 WwW  की  brs.

 MOTION  FOR  ADJOURNMENT

 Apvectn  FatLure  or  Central  Govern-
 MENT  TO  PREVENT  PROROGATION  OF

 Shri  Madhu  Limaye,  about  the  proro-

 Shei  Prakash  Vie  Shastri  (Hapur):
 What  about  the  othen?

 Mr.  Speaker:  This  is  the  latest  after
 the  prorogation.

 It  is  sbout  the

 pigisteee द न्य
 र

 get Le

 I  have  given  my  consent  to  it.  .
 Limaye  has  also  given  notice  of
 motion  for  suspension  of  rules  60  and
 6  in  their  application  to  the  adjourn-
 ment  motion.  He  may  first  move  that
 motion

 aft  अकाजी  शास्त्री  भो रोने  भी  तो
 काम  रोको  प्रस्ताव  दिया  है  ।

 Shri  N.  K,  2,  Salve  (Betul):  Sir,
 on  a  point  of  order  *

 की  भाथू  सिमटे  |  (मुंगेर)  अध्यक्ष

 महोदय,  मैं  प्रस्ताव  रखता  हू  ।  उसके  बाद  वह
 प्यार  wen  आड ेर  रखें  |  इस  a  सदन  के
 सामने  कुछ  नहीं  हैं  t


